
GOVERNMENT OF INDIA 
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

RAJYA SABHA 
UNSTARRED QUESTION NO. 1260 

ANSWERED ON 13.12.2023 
 

NEW ENTERPRISES IN THE COUNTRY 
 
1260.  SHRI A. A. RAHIM: 
 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be pleased to state:- 
 
(a) the number of new enterprises formed in the last financial year;  
 
(b) the number of enterprises formed by women entrepreneurs in the last two financial years, State-wise details 
thereof; and  
 
(c) the States which showed best practices or exemplary efforts in this regard? 
 
 

ANSWER 
 
THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
 
(SHRI RAJEEV CHANDRASEKHAR) 
 

(a) to (c) Under the Government of India’s Skill India Mission (SIM), the Ministry of Skill Development 
and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill training through an extensive network of skill 
development centres/colleges/institutes etc. under various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana 
(PMKVY), Jan Shikshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) and Craftsman 
Training Scheme (CTS) through Industrial Training Institutes (ITIs), to all the sections of the society across the 
country. The SIM aims at enabling youth of India to get future ready & industry ready skills. 
 
I. The details of the various initiatives/programmes undertaken by Ministries/Departments of the Government 
for development of Women Entrepreneurs across the country are as under: 
 

(i) Ministry of Rural Development (MoRD) is implementing two welfare schemes in the field of skill 
development for rural poor youth under the National Rural Livelihoods Mission (NRLM) for gainful employment 
and to eradicate poverty which is as under: 
 
(a) DDU-GKY is a placement linked skill development program for rural poor youth in the age group of 15-35 

years. DDU-GKY guidelines provide for earmarking 50% of the funds for SCs and STs and 15% for 
minorities. Further, one third beneficiaries of the respective categories including general category covered 
under the scheme should be women. 

(b) Skill development through Rural Self Employment Training Institutes (RSETIs) enables a trainee to take 
Bank credit and start his/her own Micro-enterprise. Some of such trainees may also seek regular salaried 
jobs. Under the RSETI scheme, 591 RSETIs are functioning in 577 districts of 33 States & and UTs across 
the country. These RSETIs are extending free-of-cost skill and entrepreneurship Development training to 
rural unemployed youth to enable them to become self-employed by commencing their own micro-
enterprises. 

 
   The State-wise details of total number of new enterprises formed by candidates trained under RSETI 

including details of new enterprises formed by women entrepreneurs during 2021-22, 2022-23 and 2023-24 (upto 
31.10.2023) is at Annexure-I, Annexure-II and Annexure-III respectively. 
 



(ii)    Ministry of Micro, Small and Medium Enterprises (MSME) through Khadi and Village Industries 
Commission (KVIC), is implementing Prime Minister’s Employment Generation Programme (PMEGP) for 
assisting entrepreneurs across the country in setting up of new units in the non-farm sector. It aims to provide 
employment opportunities to traditional artisans/ rural and urban unemployed youth at their doorstep. Under 
PMEGP, General Category beneficiaries can avail Margin Money subsidy of 25% of the project cost in rural areas 
and 15% in urban areas.  For beneficiaries belonging to Special Categories, such as Scheduled Castes, Scheduled 
Tribes, OBCs, Minorities, Women, Transgenders, Ex-servicemen, Differently Able, beneficiaries belonging to 
Northeastern Region, Aspirational District, Hill and Border areas, etc., the Margin Money subsidy is 35% in rural 
areas and 25% in urban area. The maximum cost of project is Rs.50 lakh in the manufacturing sector and Rs.20 
lakh in the service sector. Also, own contribution for beneficiaries belonging to Special Categories which includes 
Women is 5% of project cost as compared to 10% for General Category beneficiaries. During FY 2022-23, 85,167 
units were assisted with Margin Money subsidy under PMEGP. The state-wise details of Women-owned 
enterprises assisted across the country during 2021-22 and 2022-23 under PMEGP along with the performance of 
States/UTs in terms of percentage of women-owned enterprises against total units assisted are at Annexure-IV and 
Annexure-V respectively. 
 

The data relating to the number of Micro, Small and Medium Enterprises owned by women maintained by 
M/o Micro, Small and Medium Enterprises under Udyam Registration (UR) during the last two years is given at 
Annexure-VI. 
 
(iii)  Pradhan Mantri Mudra Yojana (PMMY) was launched on 08.04.2015 to extend collateral free credit up to 
Rs.10 lakh by Member Lending Institutions (MLIs), i.e., Scheduled Commercial Banks (SCBs), Non-Banking 
Financial Companies (NBFCs) and Micro Finance Institutions (MFIs). Any individual, who is otherwise eligible to 
take a loan and has a business plan for small business enterprise can avail loan under the Scheme for income 
generating activities in the manufacturing, trading, service sectors including activities allied to agriculture across 
three loan categories, viz. Shishu (loans up to Rs. 50,000/-), Kishor (loans above Rs. 50,000/- and up to Rs. 5 lakh) 
and Tarun (loans above Rs. 5 lakh and up to Rs. 10 lakhs. A total of 6.23 crore loans have been extended under 
PMMY, during the last financial year. A total number of 8.26 Women Entrepreneurs have been sanctioned loans 
under the Scheme in last two financial years. The state-wise data of Women Entrepreneurs for the last two financial 
years is at Annexure-VII.  
 

(iv) Stand-Up India (SUPI) Scheme launched on 05.04.2016 has been extended up to the year 2025. The 
objective of the Scheme is to facilitate loans from Scheduled Commercial Banks (SCBs) of value between Rs. 10 
lakh and Rs. 1 crore to at least one Scheduled Caste (SC) or Scheduled Tribe (ST) borrower and one Women 
borrower per bank branch for setting up greenfield enterprise in manufacturing, services or trading sector including 
activities allied to agriculture. Stand-Up India scheme has facilitated 38,105 loans to SC/ST and Women 
entrepreneurs across the country in the last financial year.  A total number of 49,084 Women Entrepreneurs have 
been sanctioned loans under the Scheme in the last two financial years. The state-wise data of Women 
Entrepreneurs for the last two financial years is at Annexure-VIII.  
 
(v) Ministry of Women & Child Development implements 'Mission Shakti' –an integrated women 
empowerment programme as umbrella scheme for safety, security and empowerment of women. The Umbrella 
Scheme of Mission Shakti has two sub-schemes namely "Sambal" and "Samarthya”.  'Samarthya' sub- scheme, has 
a component i.e. Hub for Empowerment of Women (HEW) at National, State and District levels for Empowerment 
of Women. HEW aims to facilitate inter-sectoral convergence of schemes and programs meant for women at the 
Central, State/ UT and district levels with the mandate to create an environment in which women realize their full 
potential. The support under the HEW is for guiding, linking and hand holding women to various institutional and 
schematic set ups for their empowerment and development including facilitating access to healthcare, quality 
education, career and vocational counseling/ training, financial inclusion, entrepreneurship, backward and forward 
linkages, health and safety for workers, social security and digital literacy at districts/ Blocks/ Gram Panchayats 
level across the country. 
 
(vi) Department of Science and Technology implements various components under an umbrella program 
National Initiative for Developing and Harnessing Innovations (NIDHI) like Technology Business Incubators 
(TBIs), Seed Support Program (SSP), Promoting and Accelerating Young and Aspiring Innovators and Startups 



(PRAYAS), Program etc. to support all entrepreneurs, where women led startups and innovators 
are also encouraged to apply and seek support for entrepreneurship. 

  
II.        Ministry of Skill Development and Entrepreneurship (MSDE) through National Institute for 
Entrepreneurship and Small Business Development (NIESBUD) and Indian Institute of Entrepreneurship (IIE), 
Guwahati has been working for the empowerment, upliftment and development of women entrepreneurs across the 
country. MSDE has taken various initiatives towards promotion of women entrepreneurship across the Country. 
The details of the various initiatives taken by MSDE are as under: 
  
(i)    Strengthening Entrepreneurial Climate through Capacity Building, Incubation Support, Mentoring and 
Handholding sanctioned under SANKALP Scheme 

  
NIESBUD is implementing the project for strengthening the entrepreneurship ecosystem to different 

sections of the society including marginalized population with the support of SANKALP Programme of the 
Ministry of Skill Development and Entrepreneurship (MSDE). A total of 13987 women beneficiaries have been 
covered in the project through capacity building interventions. 

  
(ii) Entrepreneurship Development among Jail Inmates 
  

MSDE is implementing a project for Promoting Entrepreneurship Development among Jail Inmates 
through NIESBUD. The project has been implemented in the Nari Bandi Niketan, Lucknow, Model Jail, Lucknow 
and Central Jail, Varanasi. A total of 140 women beneficiaries have been trained in the project. 

  
(iii) Organising Workshops in Artisan Melas And Haats 
  

NIESBUD is implementing a project supported by the MSDE for organising workshops for capacity 
building and providing entrepreneurial knowledge to the artisans during the Melas and Haats. A total of 342 
women beneficiaries have been covered in the project. 

  
(iv)   Creating Entrepreneurial Climate through Training of Trainers and Entrepreneurship Development 
Programme in Jan Shikshan Sansthan (JSS) 
  

NIESBUD is implementing a project for Creating Entrepreneurial Climate through Training of Trainers 
and Entrepreneurship Development Programme in Jan Shikshan Sansthans (JSS). A total of 1105 women JSS 
Trainers have been trained in the project through Trainers Training Programme on Employability, Entrepreneurship 
and Life Skills. Further, a total of 3666 women JSS Trainees have been trained in the project through 
Entrepreneurship Development Programme. 
  
 (v)      Pilot Project for Entrepreneurship Development Program  
  

NIESBUD has implemented a Pilot Project for Entrepreneurship Development Program in 10 States 
sponsored by the Ministry of Skill Development and Entrepreneurship which aims at creating, fostering and 
promoting the spirit of entrepreneurship among the target groups through Entrepreneurship Development 
Programme, Mentoring and Handholding support. A total of 3089 women participants have been trained in the 
project. 
  
(vi)       Pilot Project on Entrepreneurship Development in Holy Cities 
  

NIESBUD has implemented the pilot project on Entrepreneurship Development in Holy Cities at Varanasi, 
Haridwar and Pandharpur. The primary objectives of the project was to catalyse the entrepreneurial activities of the 
temple town through resumption of existing livelihood activities and by supporting existing enterprise to scale up 
and to tap the potential entrepreneurs, mentoring them to identify, set up enterprises and management of the 
enterprises. A total number of 5719 female participants have been trained through the project in three project 
locations. 
   



(vii)   Indian Institute of Entrepreneurship (IIE), Guwahati has established incubation centres dedicated to 
nurturing and supporting women-led startups. The centers provide a conducive environment for ideation, 
innovation, and early-stage development. They offer resources such as shared office spaces, access to technology, 
and networking opportunities, fostering a collaborative ecosystem that propels women entrepreneurs towards 
success. Additionally, financial linkages are being provided to women entrepreneurs to alleviate initial capital 
constraints. The following projects/ programmes are being undertaken by IIE for promotion of entrepreneurship 
among women: 

a. The Institute has undertaken various programmes under Pradhan Mantri Janjatiya Vikas Mission (PMJVM) 
formerly known as Pradhan Mantri Van Dhan Yojana (PMVDY), that benefits women to be financially 
independent. Women have been motivated to learn various trades offered through the PMVDY scheme and 
start their own entrepreneurial journey thereby improving the livelihood of these women from different 
tribal communities.  Under the PMVDY scheme, a fund of Rs. 2,40,000 as working capital is provided to 
every cluster, with the help of which the beneficiaries can purchase raw materials and other necessary 
items required to start a business on their own. Also additional supporting funds are allocated and 
distributed per cluster to facilitate renovation, increase storage space to ensure maintenance of mandatory 
compliances and for electricity power connections. 

b. Cluster development projects undertaken to regenerate traditional artisanal activity:  In the North East 
Region, the Ministry of Micro, Small, and Medium Enterprises (MSME) is actively leading the 
regeneration and revitalization efforts for women-led clusters through the implementation of the Scheme of 
Fund for Regeneration of Traditional Industries (SFURTI). SFURTI is designed to breathe new life into 
traditional industries by offering crucial support, including financial assistance, capacity building, design 
development, product development support, capacity building, market linkage supports and technological 
upgrades. IIE Guwahati has been implementing 61 Projects of cluster development under SFURTI in 
various states of Northeastern Region, West Bengal, Bihar, Orissa and Uttarakhand. The key focus is in 
Northeastern Region and women beneficiaries who have taken one step out of their households to form 
collectives to create enterprise opportunities. Out of these 61 clusters, 30 clusters are primarily women-led, 
cutting across various sectors like Handloom traditional textile, dress making, bamboo craft and other 
crafts, food processing, toy making. Through the 61 clusters 30,054 beneficiaries were benefited.  Out of 
these 30,054 beneficiaries of SFURTI Programme implemented by IIE, 17,759 beneficiaries are women 
which is approximately 59 percent.  

c. Technological interventions have enabled women artisans to increase their skills and productivity to make 
contemporary products out of traditional skills and designs. Some women-led clusters developed by IIE 
have also been able to export products directly from Nagaland, enabling them earn better income and 
livelihoods. Such enterprising efforts are driven by women-led SPVs (Special Purpose Vehicles) which run 
and manage the enterprise activities. They have also developed their own brand and distinct identity with 
the support provided by the Government. 

(viii)  Economic Empowerment of Women Entrepreneurs and Start-ups by Women (WEE) project was 
supported by ‘Deutsche Gesellschaft fur Internationale Zusammenarbeit’ (GIZ) on behalf of the German Federal 
Ministry for Economic Cooperation and Development (BMZ) in partnership with the MSDE to improve the 
framework conditions for women-led enterprises in India. WEE project was launched by the MSDE in 2018, 
initially for duration of 3 years (2018-2021) which was further extended for one year to July, 2022. The project 
aimed to pilot incubation and acceleration programmes for women micro entrepreneurs, enabling them to start new 
businesses and scale up existing enterprises in the States of Maharashtra, Rajasthan, Telangana, Uttar Pradesh, and 
Eight North Eastern States of the Country. Under the title of ‘Her & Now’, the WEE project had carried out a film 
and media campaign to share the stories of successful Women Entrepreneurs and to foster a positive mindset 
change on gender roles and norms in the society. Over 908 Women Entrepreneurs were supported under the project 
under both incubation and acceleration support programmes. 

  
  

 

  



 Annexure-I 
 

ANNEXURE-I REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise details of total number of new enterprises formed by candidates trained under RSETI including details 
of new enterprises formed by women entrepreneurs during 2021-22: 
 

SNo. Name of the State 

2021-22  
Total   Out of total, women  

Trained 

Settled 
under both 

self 
employment 

& wage 
employment

Total No. 
of new 

enterprises 
formed 

Employed 
under Wage 
Employment 

Trained 

Settled under 
both self 

employment 
& wage 

employment 

Total No. of 
new 

enterprises 
formed 

Employed 
under Wage 
Employment 

1 Andhra Pradesh  7817 6522 6182 340 5961 5089 4991 98 
2 Arunachal Pradesh  225 0 0 0 128 0 0 0 
3 Assam  10017 8335 7793 542 7849 6666 6126 540 
4 Bihar  21268 14330 14276 54 12828 9206 9177 29 
5 Chhattisgarh  10030 7257 7056 201 7612 6385 6219 166 
6 Gujarat  15993 12863 12453 410 14701 12124 11772 352 
7 Haryana  11045 8176 8081 95 9022 6572 6511 61 
8 Himachal Pradesh  4750 3208 3098 110 4346 2959 2879 80 
9 Jharkhand  13725 10828 10365 463 12049 9444 9005 439 
10 Karnataka  18332 17059 16183 876 12696 11246 10714 532 
11 Kerala  5980 5801 5625 176 5092 4842 4756 86 
12 Madhya Pradesh  22956 18490 18222 268 17931 15122 14943 179 
13 Maharashtra  19606 15251 15144 107 14620 12275 12230 45 
14 Manipur  364 301 301 0 281 217 217 0 
15 Meghalaya  1649 868 850 18 1439 755 742 13 
16 Mizoram  651 636 630 6 412 388 388 0 
17 Nagaland  338 272 272 0 202 180 180 0 
18 Odisha  16049 13978 13545 433 14788 13088 12667 421 
19 Punjab  9241 6972 6797 175 7599 5732 5627 105 
20 Rajasthan  23160 19032 18405 627 20634 17132 16663 469 
21 Sikkim  203 146 146 0 165 115 115 0 
22 Tamil Nadu  17187 14796 14133 663 14119 12227 11791 436 
23 Telangana  5413 5214 5182 32 3807 3548 3533 15 
24 Tripura  2274 1781 1648 133 1981 1376 1243 133 
25 Andaman and Nicobar Islands  412 381 335 46 407 367 326 41 
26 D & N Haveli  561 447 445 2 520 418 416 2 
27 Jammu & Kashmir  5277 4148 4113 35 3403 2519 2499 20 
28 UT Ladakh  535 384 357 27 466 271 259 12 
29 Lakshadweep  139 34 34 0 93 33 33 0 
30 Pondicherry  568 485 485 0 446 340 340 0 
31 Uttar Pradesh  52909 46948 46303 645 47894 41746 41366 380 
32 Uttarakhand  6258 4413 4407 6 5361 3675 3673 2 
33 West Bengal  9182 7073 7038 35 8255 6343 6322 21 

  TOTAL 314114 256429 249904 6525 257107 212400 207723 4677 
 

  



 Annexure-II 
 

ANNEXURE-II REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise details of total number of new enterprises formed by candidates trained under RSETI including details 
of new enterprises formed by women entrepreneurs during 2022-23: 
 

Sl. No. Name of the State 

2022-23 
Total   Out of total, women  

Trained 

Settled 
under both 

self 
employment 

& wage 
employment

Total No. 
of new 

enterprises 
formed 

Employed 
under Wage 
Employmen
t  

Trained 

Settled 
under both 

self 
employment 

& wage 
employment

Total No. 
of new 

enterprises 
formed 

Employed 
under Wage 
Employmen
t  

1 Andhra Pradesh  10935 8792 8319 473 8565 7187 6964 223 
2 Arunachal Pradesh  384 438 438 0 239 243 243 0 
3 Assam  14328 11087 10836 251 12137 9524 9285 239 
4 Bihar  28292 22769 22702 67 16365 14496 14476 20 
5 Chhattisgarh  12744 11238 11118 120 9749 9061 9005 56 
6 Gujarat  20564 16395 16145 250 19290 15390 15157 233 
7 Haryana  14086 8989 8825 164 11823 7721 7598 123 
8 Himachal Pradesh  6134 4013 3837 176 5596 3747 3590 157 
9 Jharkhand  18979 13844 13685 159 16027 12107 11986 121 
10 Karnataka  24937 19407 18750 657 17397 13881 13460 421 
11 Kerala  9970 7990 7804 186 7951 6938 6829 109 
12 Madhya Pradesh  32068 24620 24243 377 25123 20086 19882 204 
13 Maharashtra  27322 21474 21325 149 20915 17112 17001 111 
14 Manipur  920 834 833 1 590 562 561 1 
15 Meghalaya  2024 1480 1344 136 1534 1295 1161 134 
16 Mizoram  907 798 796 2 555 495 495 0 
17 Nagaland  396 395 394 1 184 208 207 1 
18 Odisha  20766 17486 16956 530 18611 16317 15854 463 
19 Punjab  10833 8243 7953 290 8401 6839 6611 228 
20 Rajasthan  30404 25274 24937 337 26712 23016 22875 141 
21 Sikkim  411 299 299 0 332 269 269 0 
22 Tamil Nadu  26310 21110 20094 1016 22636 18014 17244 770 
23 Telangana  7195 6516 6510 6 4929 4327 4324 3 
24 Tripura  2744 2237 2233 4 2377 1927 1923 4 

25 Andaman and Nicobar Islands  421 421 417 4 373 397 393 4 

26 D & N Haveli  761 545 541 4 628 492 488 4 
27 Jammu & Kashmir  7909 6453 6354 99 5826 4716 4647 69 
28 Ladakh  624 355 345 10 508 313 303 10 
29 Lakshadweep  465 285 285 0 444 282 282 0 
30 Pondicherry  821 780 780 0 667 633 633 0 
31 Uttar Pradesh  55972 46109 45274 835 48633 41883 41208 675 
32 Uttarakhand  7007 5599 5584 15 6047 4793 4788 5 
33 West Bengal  12169 9605 9590 15 10734 8706 8702 4 

  TOTAL 409802 325880 319546 6334 331898 272977 268444 4533 

 

  



 Annexure-III 
 

ANNEXURE-III REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise details of total number of new enterprises formed by candidates trained under RSETI including details 
of new enterprises formed by women entrepreneurs during 2023-24 (upto 31.10.2023) : 
 

Sl. No. Name of the State 

2023-24 (up to 31.10.2023) 
Total   Out of total, women  

Trained 

Settled 
under both 

self 
employment 

& wage 
employment

Total No. 
of new 

enterprises 
formed 

Employed 
under Wage 
Employmen
t  

Trained 

Settled 
under both 

self 
employment 

& wage 
employment

Total No. 
of new 

enterprises 
formed 

Employed 
under Wage 
Employmen
t  

1 Andhra Pradesh  6830 4008 3771 237 5392 3336 3204 132 
2 Arunachal Pradesh  185 43 43 0 76 16 16 0 
3 Assam  9294 4205 4193 12 7253 3405 3393 12 
4 Bihar  19278 10302 10254 48 10128 6212 6209 3 
5 Chhattisgarh  9232 3336 3289 47 5817 2682 2673 9 
6 Gujarat  13203 7224 7188 36 12415 6960 6929 31 
7 Haryana  7630 4281 4254 27 6509 3825 3808 17 

8 Himachal Pradesh  3717 2110 2042 68 3496 1982 1920 62 

9 Jharkhand  10900 3286 3272 14 8526 2673 2666 7 
10 Karnataka  15636 8698 8330 368 10248 6187 5908 279 
11 Kerala  6151 3758 3629 129 4896 2863 2803 60 

12 Madhya Pradesh  20141 11295 11214 81 15758 9029 9000 29 

13 Maharashtra  16962 10463 10394 69 11685 8100 8048 52 
14 Manipur  498 294 294 0 391 214 214 0 
15 Meghalaya  1415 482 481 1 1114 401 400 1 
16 Mizoram  582 619 587 32 367 350 344 6 
17 Nagaland  309 154 154 0 111 68 68 0 
18 Odisha  12522 7907 7680 227 11564 7438 7277 161 
19 Punjab  7429 3928 3855 73 5289 3120 3068 52 
20 Rajasthan  18377 11292 11140 152 15880 9887 9811 76 
21 Sikkim  313 206 201 5 194 166 164 2 
22 Tamil Nadu  17145 11536 11120 416 14715 10074 9724 350 
23 Telangana  4968 1877 1873 4 3578 1314 1310 4 
24 Tripura  2043 1031 1031 0 1802 937 937 0 
25 Andaman and Nicobar Islands  325 189 164 25 325 189 164 25 
26 D & N Haveli  438 278 278 0 359 232 232 0 

27 Jammu & Kashmir  5108 3046 3018 28 3804 2131 2127 4 

28 Ladakh  230 139 139 0 228 103 103 0 
29 Lakshadweep  184 75 75 0 123 75 75 0 
30 Pondicherry  603 317 317 0 505 244 244 0 
31 Uttar Pradesh  36198 24450 23811 639 28667 21706 21145 561 
32 Uttarakhand  4125 2332 2318 14 3811 2124 2111 13 
33 West Bengal  8384 4320 4305 15 7269 3806 3802 4 

  TOTAL 260355 147481 144714 2767 202295 121849 119897 1952 
 

  

  



Annexure-IV 
 

ANNEXURE-IV REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise details of Women-owned enterprises assisted across the country during 2021-22 under PMEGP along 
with the performance of States/UTs in terms of percentage of women-owned enterprises against total units assisted: 

  

SNo. State/UT Total Units Assisted Women Owned Units 
%Women Owned 
Units (Approx.) 

1 Jammu Kashmir 21648 8520 39% 
2 Uttar Pradesh 12594 3712 29% 
3 Tamil Nadu 5972 2857 48% 
4 Gujarat 4143 2630 63% 
5 Madhya Pradesh 8082 2385 30% 
6 Karnataka 5877 1940 33% 
7 Odisha 4301 1874 44% 
8 Maharashtra 4128 1712 41% 
9 Andhra Pradesh 2477 1320 53% 

10 Assam 3855 1272 33% 
11 Telangana 2906 1111 38% 
12 Kerala 2789 1092 39% 
13 West Bengal 2305 1073 47% 
14 Chhattisgarh 3020 848 28% 
15 Bihar 2477 838 34% 
16 Punjab 1790 818 46% 
17 Haryana 1726 692 40% 
18 Rajasthan 2599 670 26% 
19 Manipur 1139 552 48% 
20 Nagaland 1241 535 43% 
21 Jharkhand 1714 502 29% 
22 Uttarakhand 1836 489 27% 
23 Himachal Pradesh 1274 472 37% 
24 Mizoram 650 333 51% 
25 Meghalaya 699 283 40% 
26 Tripura 958 260 27% 
27 Arunachal Pradesh 196 84 43% 
28 Ladakh 295 82 28% 
29 Delhi 100 45 45% 
31 Goa 87 43 49% 
30 Andaman Nicobar 162 43 27% 
32 Sikkim 85 33 39% 
33 Puducherry 66 24 36% 
34 Chandigarh 21 11 52% 
35 Lakshadweep 7 1 14% 
  Total 103219 39156 38% 

* Including Daman & Diu. ** including Dadra & Nagar Haveli 
  

 

 

  



Annexure-V 
 

ANNEXURE-V REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise details of Women-owned enterprises assisted across the country during 2022-23 under PMEGP along 
with the performance of States/UTs in terms of percentage of women-owned enterprises against total units assisted: 
 

 
SNo. 

State/UT Total Units Assisted Women Owned Units 
%Women Owned 
Units (Approx.) 

1 Jammu & Kashmir 12023 5035 42% 
2 Uttar Pradesh 11601 3549 31% 
3 Tamil Nadu 6140 2856 47% 
4 Karnataka 5618 1888 34% 
5 Gujarat* 3071 1821 59% 
6 Madhya Pradesh 5957 1813 30% 
7 Odisha 3880 1757 45% 
8 Andhra Pradesh 3073 1716 56% 
9 Maharashtra** 3625 1523 42% 
10 Bihar 4459 1335 30% 
11 Kerala 3129 1257 40% 
12 Telangana 2540 953 38% 
13 West Bengal 2126 928 44% 
14 Assam 2596 907 35% 
15 Punjab 1564 759 49% 
16 Chhattisgarh 2543 703 28% 
17 Haryana 1559 626 40% 
18 Jharkhand 1851 613 33% 
19 Rajasthan 2037 596 29% 
20 Uttarakhand 1803 484 27% 
21 Himachal 930 352 38% 
22 Manipur 545 244 45% 
23 Nagaland 469 196 42% 
24 Mizoram 412 195 47% 
25 Tripura 703 165 23% 
26 Meghalaya 306 121 40% 
27 Arunachal Pradesh 158 70 44% 
28 Goa 66 36 55% 
29 Delhi 72 30 42% 
30 Ladakh 91 28 31% 
31 Andaman & Nicobar 121 24 20% 
32 Sikkim 57 22 39% 
33 Puducherry 25 13 52% 
34 Chandigarh-UT 15 10 67% 
35 Lakshadweep 2 1 50% 

  Total 85167 32626 38% 

* Including Daman & Diu. ** including Dadra & Nagar Haveli 
 

 

  



Annexure-VI 
 

ANNEXURE-VI REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

 
The State-wise number of Women owned Micro, Small and Medium Enterprises maintained by M/o Micro, Small 
and Medium Enterprises under Udyam Registration (UR) during 2021-22 and 2022-23 is as under: 
 

State Name 2021-22 2022-23 

Andaman and Nicobar Islands 734 988 
Andhra Pradesh 34665 70871 
Arunachal Pradesh 690 1459 
Assam 20448 37561 
Bihar 38531 53501 
Chandigarh 1524 1924 
Chhattisgarh 9646 18144 
Delhi 21890 31656 
Goa 1865 3759 
Gujarat 54714 78645 
Haryana 24582 41951 
Himachal Pradesh 4597 8799 
Jammu and Kashmir 13359 24394 
Jharkhand 14084 33846 
Karnataka 57557 96250 
Kerala 25234 50228 
Ladakh 354 511 
Lakshadweep 20 58 
Madhya Pradesh 30285 53048 
Maharashtra 191356 264973 
Manipur 5181 9881 
Meghalaya 642 2307 
Mizoram 1516 4175 
Nagaland 1109 3047 
Odisha 20757 38252 
Puducherry 2291 3462 
Punjab 28650 58054 
Rajasthan 46235 69207 
Sikkim 600 1032 
Tamil Nadu 127288 201577 
Telangana 35450 56105 
Dadra and Nagar Haveli and Daman and Diu 701 931 
Tripura 799 4074 
Uttar Pradesh 58589 100974 
Uttarakhand 8535 14084 
West Bengal 25617 47296 
Total 910095 1487024 
 

  



Annexure-VII 
 

ANNEXURE-VII REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023 

State-wise data of Women Entrepreneurs sanctioned loans under Pradhan Mantri Mudra Yojana (PMMY) in the 
last two financial years is as under: 

SNo. State/ U.T. Name No. of Loan A/cs 
1 Andaman and Nicobar Islands 909 
2 Andhra Pradesh 1,304,170 
3 Arunachal Pradesh 11,308 
4 Assam 1,003,223 
5 Bihar 11,237,541 
6 Chandigarh 4,555 
7 Chhattisgarh 1,541,095 
8 Dadra and Nagar Haveli & Daman and Diu 6,648 
9 Delhi 304,780 
10 Goa 40,741 
11 Gujarat 2,177,699 
12 Haryana 1,288,364 
13 Himachal Pradesh 68,060 
14 Jharkhand 3,089,545 
15 Karnataka 6,875,431 
16 Kerala 2,290,269 
17 Lakshadweep 586 
18 Madhya Pradesh 4,981,619 
19 Maharashtra 7,938,879 
20 Manipur 50,205 
21 Meghalaya 25,173 
22 Mizoram 24,945 
23 Nagaland 18,869 
24 Odisha 6,092,355 
25 Pondicherry 144,861 
26 Punjab 1,355,485 
27 Rajasthan 3,667,077 
28 Sikkim 14,461 
29 Tamil Nadu 8,411,039 
30 Telangana 736,897 
31 Tripura 536,785 
32 Uttar Pradesh 8,081,073 
33 Uttarakhand 509,585 
34 West Bengal 8,704,761 
35 Union Territory of Jammu and Kashmir 141,804 
36 Union Territory of Ladakh 5,275 

Total 82,686,072 

 

  



Annexure-VIII 
 

ANNEXURE-VIII REFERRED TO RAJYA SABHA UNSTARRED QUESTION NO. 1260 REGARDING 
‘NEW ENTERPRISES IN THE COUNTRY TO BE ANSWERED ON 13.12.2023. 

State-wise data of Women Entrepreneurs sanctioned loans under the Stand Up India Scheme (SUPI) in the last two 
financial years is as under: 

SNo. State/ U.T. Name  No. of Loan A/cs  
1 Andaman and Nicobar Islands 111 
2 Andhra Pradesh 3195 
3 Arunachal Pradesh 65 
4 Assam 564 
5 Bihar 1958 

6 Chandigarh 104 

7 Chhattisgarh 811 
8 Daman and  Diu and Dadra and Nagar Haveli 22 
9 Delhi 664 

10 Goa 140 
11 Gujarat 3166 
12 Haryana 1424 
13 Himachal Pradesh 707 
14 Jammu and Kashmir 223 
15 Jharkhand 793 
16 Karnataka 4654 
17 Kerala 2494 
18 Ladakh 31 
19 Lakshadweep 0 
20 Madhya Pradesh 2437 
21 Maharashtra 6080 
22 Manipur 93 
23 Meghalaya 62 
24 Mizoram 74 
25 Nagaland 90 
26 Odisha 1503 
27 Puducherry 86 

28 Punjab 1723 
29 Rajasthan 2809 
30 Sikkim 90 
31 Tamil Nadu 4918 

32 Telangana 1534 
33 Tripura 106 
34 Uttar Pradesh 3686 
35 Uttarakhand 319 
36 West Bengal 2348 

Total 49084 
 

***** 


